314 Written Answers to [RATYA SABHA] Unstarred Questions

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RATTAN LAL KATARIA): (a) to (¢) The National Policy on
Older Persons had been announced in 1999 for the welfare of elderly people. Keeping
in view the emerging trends in demographic, socio-economic, technological and other
relevant fields in the country, the Ministry is drawing a National Policy for Senior
Citizens, incorporating 1ssues such as financial & food security, healthcare and nutrition,

safety and security, housing, welfare etc.

Whereas, Rashtriya Vayoshri Yojana' (RVY) is a Scheme of this Ministry, launched
in 2017, under which aids and assisted living devices are provided free of cost to
senior citizens who are suffering from age related infirmities/disabilities and belong

to BPL category, to restore near normalcy in their bodily functions.

Consultation/comments on the draft Policy have been obtained from the concerned
stakeholders such as Central Ministries/Departments/State Governments/UT

Administrations/Members of the Civil Societies etc.

Indian Sign Language Dictionary

465 KUMARI SELJA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

{a) whether the second edition of the Indian Sign Language Dictionary has
been published;

{by 1l so, the details thereof;

{¢) whether Government has any plan to introduce Sign Language Dictionaries

in regional languages;
{d) if so, the details thereof, and

{e) the steps being taken by Govemment to promote Indian Sign Language,

especially in Haryana?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) and (b) Indian Sign Language Research
and Training Centre (ISLRTC), New Delhi, an autonomous body under the Ministry,
released second edition of ISL Dictionary containing 3000 words on 27.02.2019. The
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dictionary contains 5 categories of terms viz. Everyday, Academic, Legal, Medical and
Technical. The dictionary was released in video format in pen drive with terms in English

and Hindi.

(c¢) and (d) At present, there is no plan to release the dictionary in regional

languages.

(e) For development of manpower for Indian Sign Language, the Centre conducts
two regular courses, Diploma in Indian Sign Language Interpretation (DISLI) and Diploma
in Teaching Indian Sign Language (DTISL). Besides, various Short Term Training
Programmes are conducted for participants from States / UTs to promote Indian Sign

Language.
FIRs registered by SCs/STs under SC/ST Atrocities Act

466. SHRI PRASANNA ACHARYA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) the number of FIRs registered by SCs/STs under SC/ST Atrocities Act from
2016 to till date. State-wise details thereof, and

(b) the State-wise conviction rate for the cases registered under the above act?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RAMDAS ATHAWALE): (a) The Scheduled Castes and the
Scheduled Tribes (Prevention of Atrocities) {PoA} Act, 1989 is an Act of Parliament
to prevent the commission of offences of atrocities against members of the Scheduled
Castes (SCs) and the Scheduled Tribes (STs). The responsibility for its implementation
rests with State Governments/Union Territory Administrations. At the Central level,
as per the Government of India (Allocation of Business) Rules, 1961, the subject matter
of criminal offences under the PoA Act is allocated to the Ministry of Home Affairs(MHA)
and the data in regard to the offences under the PoA Act in conjunction with the
IPC 1s generated and provided by the National Crime Records Bureau (NCRB), MHA,
which is presently available for 2016 and 2017. The data for the year 2018 and 2019
has not generated by the NCRB. Accordingly, the number of cases registered under
the PoA Act in conjunction with the [PC during the years 2016 and 2017 1s indicated

in table below:



